NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

DAILY CAUSE LIST DATED 15.07.2022 (FRIDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice M. Satyanarayana Murthy,

Member (Judicial) and Hon’ble Mr. Barun Mitra, Member (Technical)

For Directions

2021 in Comp.
App. (AT) No.
275 of 2017

McDonalds (India) Pvt. Ltd. & Ors.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App (AT) | Mcdonald’s India Pvt. Ltd. & Ors. Niti Dixit TejaKaria,
No. 275 of 2017 Vs. Rahul Dave & AishuaryVikram&Shub
& LA. No. 1540, | Vikram Bakshi & Ors. Amit Dhingra A-1 haang Sinha-R1,2
2512 & 3016 of ShivamRaheja & Pallavi Srivastava-R7
2019 With RaunagMathur A-2,3 | Rohit Sharma
2. Comp. App (AT) | Vikram Bakshi & Ors. TejasKaria Niti Dixit
No. 280 of 2017 Vs. Manu Krishnan Sumit Chopra
Connaught Plaza Restaurants Pvt. Ltd. & Pallavi Srivastava
Ors. (R-8)
With
3. Contempt Case R. P. Khosla Deepak Khosla
(AT) No. 07 of Vs.

For Admission (Fresh Cases)

(Ins) No. 588 of
2022

Proprietor Y.K. Logistics, Y.K.
International

Vs.

Aargus Global Logistics Pvt. Ltd.
Through its Authorized Representative
& Ors.

4. Comp. App. (AT) | Sudarshan Das Mudhra Sinha S. Nikhilesh Misha
(Ins) No. 519 of (Suspended Director of Simplex Projects Suhani Dwivedi
2022 Ltd.) Nikhil Mathur-R1
Vs. Shweta Dubey
State Bank of India & Anr. Ichchha Kalash-R2
5. Comp. App. (AT) | Rohit Jasoria Dhiraj Kumar Sowmya Saikumar-R1
(Ins) No. 587 of | Prop. RJ Brothers & Partner RJ Abhishek Anand
2022 Logistics Service LLP Sahil Bhatia
Vs.
Aargus Global Logistics Pvt. Ltd.
Through its Authorized Representative
& Ors.
With
6. Comp. App. (AT) | Rahul Jasoria Dhiraj Kumar Sowmya Saikumar-R1

Abhishek Anand
Sahil Bhatia




7. Comp. App. (AT) | Nikhil Anupendra Chaturvedi Anuj Tiwari Ayush J. Rajani
(Ins) No. 745 of Vs. Khushboo Shah
2022 Small Industries Development Bank of
India
(With Defects)
8. Comp. App. (AT) | Sugan Choudhary Ashutosh Kumar Gautam Singh-R1
(Ins) No. 746 of | Vs.
2022 Arun Enterprises & Anr.
9. Comp. App. (AT) | Vitol S.A Arvind Kumar Gupta
(Ins) No. 759 of Vs.
2022 Asian Natural Resources (India) Limited
(Formerly Bhatia International Limited)
Through its Liquidator Mr. Abhishek
Nagori & Ors.
10. | Comp. App. (AT) | KKalpna Industries (India) Ltd. Rohit Bohra
(Ins) No. 761 of | Vs.
2022 Atharva Poly-Plast Pvt. Ltd.
11. | Comp. App. (AT) | Sumat Kumar Gupta, Surekha Thukral
(Ins) No. 762 of | Resolution Professional,
2022 M/S Vallabh Textiles Company Ltd.
Vs.
M/S Vardhman Industries Ltd.
Through Mr. Rajiv Negandhi
12. | Comp. App. (AT) | Mrs. Tajinder Kaur & Anr. Varun Mehlawat
(Ins) No. 763 of | Vs.
2022 Five Core Electronics Ltd.
Through Resolution Professional & Anr.
13. | Comp. App. (AT) | Sajidabanu Firoz Kaliwala Proprietor of | Sachin Sinha (CS)
(Ins) No. 765 of M H Trading & Anr.
2022 & 1.A. No. Vs.
2065 of 2022 Agarwal Mittal Concast Pvt. Ltd. & Ors.
(With Defects)
14. | Comp. App. (AT) | Pranav Kumar Smarhar Singh
(Ins) No. 773 of | Vs.
2022 GEO Source & Anr.
For Admission (After Notice)
15. | Comp. App. (AT) | Nikhil Tandon Pulkit Deora Sanjeev Bindal
(Ins) No. 13 of Vs.
2022 Sanjeev Bindal
Liquidator of Radhey Sham Tandon
Manufacturing Pvt. Ltd. & Anr.




16.

Comp. App. (AT)
(Ins) No. 88 of
2022

Principal Commissioner of Customs
Noida Customs Commissionerate
Vs.

Arvind Mittal Interim Resolution
Professional of Mkm Technologies

Shilendera K. Singh

Amar Vivek
Aditya Gauri

17. | Comp. App. (AT) | Shreeraj Marcomm Co Pvt. Ltd. Sangeeta Agarwal Vivek Jhunjhunwala
(Ins) No. 187 of | Vs. Ajay Bhargava
2022 Mohan Insurance & Financial
Consultancy Pvt. Ltd.
18. | Comp. App. (AT) | Eswararao Grandhi Sandeep Bajaj Abhijeet Sinha-R1
(Ins) No. 196 of | Vs. Debarshi Dutta
2022 Stressed Asset Stabilization Fund (SASF) Ishaan Chhaya-R2
& Anr.
19. | Comp. App. (AT) | Chipsan Aviation Private Ltd. Nidhi Vardhan Karan Luthra
(Ins) No. 261 of | Vs. Aarushi Tiku
2022 Punj Llyod Aviation Ltd.
20. | Comp. App. (AT) | Chandra Prakash Sanju Kumar Aditya Madaan
(Ins) No. 440 of | Vs. Harimohana N.
2022 Naveen Chaudhri (Suspended Director) Saumya Tiwari
21. | Comp. App. (AT) | Sunil Kumar Agrawal Rakesh Kumar Rachit Mittal
(Ins) No. 622 of | Resolution Professional GSS Procon
2022 Pvt. Ltd.
Vs.
New Okhla Industrial Development
Authority
22. | Comp. App. (AT) | Manas Sarkar Ashish Chaudhary Gautam Singhal-R1
(Ins) No. 701 of | Vs. Anil Anchalia-R2
2022 Indian Overseas Bank & Anr.
23. | Comp. App. (AT) | Ashok Goel Manish Raghav Sanjay Jain
(Ins) No. 705 of Erstwhile Director Jaipuria Buildcon Akash Srivastava-R7,
2022 Pvt. Ltd. R13-15,R19
Vs. Shivanshu Kumar
Mrs. Pallavi Gupta and Padam Thakur & Vekas Kr. Garg-R23
Ors.
24. | Comp. App. (AT) | Tejinder Singh Saini Ashutosh Kumar Avinash Mohapatra-
(Ins) No. 660 of | Vs. R1
2022 State Bank of India & Anr. Pratim Bayal-R2
25. | Comp. App. (AT) | Mohan Fabtex Ltd. Atul Sharma Rajesh Jhunjhunwala
(Ins) No. 670 of | Vs. Amol Vyas-R1

2022

Rajesh Jhunjhunwala & Anr.

Abhishek Anand-R2




26. | Comp. App. (AT) | Hrushikesh Balakrishna Paranjape Samaksh Goyal Prakash Shinde
(Ins) No. 685 of Vs. Meghna Ashwin
2022 Canara Bank & Anr. Astha Ojha-R1
27. | Comp. App. (AT) | Puneet Aggarwal Anurag Ojha Sunil Kr. Jain-R1 & R2
(Ins) No. 377 of Vs. Priyanka Chouhan-R3
2022 Manish Kumar & Ors.
With
For Hearing
28. | Comp. App. (AT) | Babulal Aggarwal S. Premchandra Sunil K Jain-R1
(Ins) No. 967 of Director of Drishti India Ltd. Priyanka Chouhan-R3
2021 Vs.
Manish Kumar & Ors.

For Hearing

02:00 PM

29. | Comp. App. (AT) | Raj Singhania Official Liquidator of Gaurav Gupta Anand Sukumar
(Ins) No.465 of Gontermann-Peipers (India) Limited (In Mainak Bose
liquidation) . .
2022 Vs Rishabh Karnani
Chinar Steel Segment Centre Pvt. Ltd.
& Ors.
With
30. | Comp. App. (AT) | Snaefell Heights LLP Anup Kumar Mainak Bose
(Ins) No. 264 of | Vs. Anand Sukumar-R1
2022 Chinar Steel Segment Centre Pvt. Ltd. NPS Chawla
& Ors. Surekh K. Buxy-R3
Gaurav Gupta-R6

After the above

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson and Hon’ble Ms. Shreesha Merla, Member

(Technical)

For Hearing

31. | Comp. App. (AT) | IFFCO Tokio General Insurance Co. Shwetabh Sinha Nirman Sharma
(Ins) No. 208 of | Ltd. Akash Menon
2022 Vs. Pulkitesh D. Tiwari
Cox and Kings Ltd. & Anr. Bency Ramakrishnan-
(PH) R1
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

